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BUSINESS OF THE HOUSE

The Minister of Parllamentary
Affairs (Shri SBatya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government Business
for the week commencing Monday,
the 2nd March will consist of:—

(1) Further discussion of the
Railway Budget;

(2) Discussion and voting of
Demands for Grants (Railways)
for 1959-60;

(3) Discussion and voting of
Supplementary Demands for
Grants (Railways) for 1958-59;

(4) Consideration and passing
of the following Bills:—

(i) Chartered Accountants
(Amendment) Bill, as passed
by Rajya Sabha; and

(i) Indian Electricity
(Amendment) Bill, as reported
by the Joint Committee.

(5) Discussion on the agree-
ment entered mnto by the Govern-
ment of India with Messrs. Merck
and Co. of Rahway, New Jersey,
for the manufacture of Streptomy-
cin and Dihydrostreptomycin at
the Hindustan Antibiotics (Pri-
vate) Ltd, on a motion to be
moved by Shri S. V. Paruleker
and others on 5th March, at 4
M,

As Members are already aware,
general discussion of General Budget
is scheduled to commence on the 6th
March,

Shri B. M. Banerjee (Xanpur):
Sir, Members of this House are

anxious to have a discussion on the
Chinakuri coal mine disaster. A re-
port has been submitted. Even next
week we are not having any time.

Mr. Speaker: The week after next,
we shall see.

Shri Satya Narayan Sinha: We have
eonsulted the Minister concerned and
he wants some time. Therefore, I do
not think it may be held next week.
We may have it sometime before the
House disperses,

Mr. Speaker: I will allow one such
discussion every week. Therefore, lst
it be the week after next. Meanwhile
the hon. Minister may study it
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“When a8 member rises to speak
his name shall be called by the
Speaker, If more members than
one rise at the same time, the
member whose name is so called
shall be entitled to speak.”
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weqw T 3w g Hon. Member
is not new to this House. I am adopt-
ing both. I call only those hon. Mem-
bers I choose from among those that
stand. Hon. Members ought to stand
up. They catch my eye and no hon.
Member can insist upon his name
being called along with the others.
It is open to me to choose. To assist
me I have asked the various parties
to prepare a list of their spokesmen
and give me their names. I may call
them or I may not call them. As far
as possible I am interested in main-
taining a proper level of debate in this
House. Whoever belongs to any parti-
cular party must tell the party whip.
If he goes over to this side, or be-
comes an Independent, then T  will
exercise that right independently, but
so long as he is a Member of a parti-
cular party there is no good complain-
ing to me. We are trying to distribute
the opportunity to various Members.
I do not want to disturb that practice
and take upon myself the responsi-
bility in which case I do not know
who is prepared, who is not prepared
and who is better prepared. Therefore,
merely by appearance I cannot go in
this House.
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There is absolutely no doubt about
it. Nobody can insist upon my calling
him. A number of hon. Members
stand, and I choose, and I also take
into consideration any list that is
given by the spokesman of a parti-
cular group. That will enable me to
choose, In exceptional cases, it I
find S8hr1  Saigal is interested in a
particular topic, though his name is
not put in in the list, I can always use
my discretion. But the party also will
exercise its discretion. I can exercise
my discretion, apart from the party
whip. But I leave it to the party to
decide what ought to be done. I am
not bound by the names that are given
by the party, though to a large extent
I am guided by that list, so as to
regulate discussion in this House.
If the hon. Member is so interested,
irrespective of the party whip or the
party directions, I shall try to call him
once There 1S no point of order.
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Mr. Speaker: There 18 no point of

order in this. I am entitled to call

him and I am entitled not to call
him.

Sardar A. S. Salgal: I request you
to hear me.

Mr. Speaker: I have heard him.
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Shri Braj Raj Bingh (Firozabad)
May I submit a few words on this?

Mr. Speaker: When a point of order
18 raised, no hon Member need assist
me Let the hon Members know this
definitely When my predecessor was
dividing the time allotted for any dis
cussion, he used to give 50-50, that 1s
50 to the Congress Party and 50 to the
Opposition 1 reduced the Opposition
time from 50 to 40 They have sub-
mitted to 1t Every hon Member who
belongs to a party will try to make
his voice heard here and give an ac-
count to his constituency in the next
elections Therefore, all the hon Mem-
bers would lhike to participate in this
discussion The Opposition has ac-
cepted my reducing the percentage to
40 Though I have reduced it from 50
to 40, as far as possible, I am trying
to staick to that particular position, but
there may be certain occasions when
I cannot strictly go by this rule, for,
the moment the balance 1s struck
between 60 and 40, some difficulty mav
arise But I have mentioned the pre
sent arrangement I have absolutely
no partiaity I want both <ides to
have respect and regard for my carry-
mng on the business of the House If
any hon Member feels that he has
not been called he can just go to Shn
Satya Narayan Sinha, the Minister of
Parhamentary Affairs and the Chief
Whip and get his name put in there,
but still if he has not succeeded once,
twice, thrice, I shall ask him to get
his name put :n Even then, if he hat
not succeeded, I shall call him

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha): I
am told that in today’s hist you will
find his name there (Interruption)

Mr. Speaker: Order, order My diffi-
culty armses this way A day lasts
from 12 noon to 5 pm for the pur-
poses of debates I divide the time as
40 and 80--two hours for the Opposi
tion and three hours for Ministerialist
Benches So, when these two hours

are distributed among the 125 Mem-
bers of the Opposition, each Member
gets a minute, roughiy That way, I
am trying to apportion the time
They give out the names of those per-
sons who will speak on the subject
within the time allotted

But so far as the Members on this
side are concerned, too many Members
have come to me, and I am asked to
pick and choose 1 do so with very
great difficulty I try to do my best
but still here and there some Mem-
bers may be left out, but I shall try
to accommodate Instead of raising
such a matter on the floor of the
House and spending away ten minutes
of our time, the hon Member could
have easily asked me, and I am al-
ways prepared to accommodate hum
In every one of the speeches I am
anxious to hear him and as often as
possible

Acharya Kripalamm (Sitamarhi)
Perhaps the hon Member can come
over to this side!

Mr Speaker. Acharya Kripalan: 1s
nviing the hon Member to come
over to this side to have greater
opportunity!
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Shri Ajit Singh Sarhadi (Ludhiana):
Mr., Deputy-Speaker, Sir, the railway
‘budget has been subjected to criticism
for the last two days. But certainly
there are certain achievements of
which the Railway Ministry can be
well proud. The most significant
achievement that catches the eye while
perusing the Railway Minister’s speech
18 the steady progress towards self-
sufficiency in the matter of steam loco-
motives, carriage underframes and
wagons. It is no mean achievement
that out of the total provision of Rs. 80
crores for the rolhing stock, we have
been able to manufacture Rs. 68 crores
worth of ro'ling stock and the country
has to depend upon foreign imports
only to the cxtent of Rs. 12 crores.

It 15 a fact that in the matter of
locomotives, m 1957-58 whereas we
have placed an order for 172 loco-
motives on the Chittaranjan Loco-
motive Works, we have had to import
100 electric locomotives from Zurich
and another 10 from Japan. It is cor-
rect that in the matter of electric
locomotives, it will take quute a time
to attain self-sufficiency and yet it is
gratifying to note from the hon. Min-
1ster’'s speech that efforts are being
made 1n that direction also Not only
efforts, but 1 understand proposals
have been invited for the manufacture
of mechanical components of electric
locomotives and a start has also been
made on the assembly of knockedown
locomotives. 1 have had occasion to
vigit, along with my other friends, the
Chittaranjan works and it was a plea-
sure to see the progress that has been
made there. Of course, we have not
been able to attain full self-sufficiency
and there are still parts that are to be
imported from outside, But I am sure
they will progressively lessen. From
what we saw at the Chittaranjan
works and other places, the picture of
the future of India is certainly very

rosy and I must congratulate the rail-
way administration on the progress
made in this aspect of manufacture
of components of locomotives.

Coming to the rolling stock, the
picture is not bad there also. As cer-
tain hon. Members who have preced-
ed me have said, there too the country
is manufacturing quite a large per-
centage. In the matter of broad gauge
coaches, we find from figures that
except for 141 electric multiple-unit
coaches and 12 rail cars, the rest of
the entire rolling stock is being manu-
factured in the country That is also
very good indeed

Turning to the operation aspect, 1
must say the conditions are not as
happy and as good as they should be.
Of course, I concede that there has
been a decline 1 the goods traffic
from January, 1858 to November, 19858.
In spite of the fact that there has
been an i1ncrease 1n the industrial pro-
duction, and there has been a greater
movement of goods, yet there has
been a decline 1n goods traffic which
needs looking into The reasons that
have been given do not look to be
very plausible. Now what is this due
to” It appears from the Railway
M nister’s speech that he attributes it
to the road transport. Therefore, he
suggests that some regulation is neces-
sary on the road transport. I am
afraid this would not be correct. As
you are well aware, from the very
inception of the Second Plan the Gov-
ernment policy has been that there
should be all-round development of
all means of transport, including the
road transport, Also, the best inter-
ests of the country would be served
only if there 1s a healthy competition.
The fact that the traffic of goods by
the railways has lessened is obviously
due not only to inconvenience of users
1in the matter of booking, in the mat-
ter of delivery, freight charges and
pilferage but also due to some other
factors. The railway administration
has not come up to the expectations
that we had of railways.
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As the hon, House knows, if we look
at the road transport we will find that
in the Second Plan the target that was
fixed in the matter of manufacture of
eommercial vehicles was 40,000, That
was fater increased to 45,000 by 1960-
81. If we look into the production of
commercial vehicles, 1t was 16,248 in
1857 and 14,157 in 1958. Allowing for
the replacement of old vehicles, the
figures are more than 40 per cent. less
than the targeted figure. This clearly
shows that in the matter of road trans-
port also we have not reached the
target which we have planned, When
we have not reached the target in the
matter of road transport, still if there
18 reduction in railway goods trans-
port, then what are the reasons” It is
worthwhile looking into it It cannot
be that the production 1s very much
less, the movement of goods 1s very
much less and things are not moving
That cannot be the reason. There must
be some other reason. So, I am afraid,
1t would not be correct for the hon.
Minister to say that there should be
certain curbs in the matter of road
transport I do not think he has that
mn view Both of them must be there
50 that there 15 healthy competition. I
am sure the reference n his speech to
the re-adjustment necessary to ensure
the maximum utilization of rail trans-
port does not mean, that he means res-
trictions on road transport

I concede the broad proposition that
there should be maximum utilisation
of the capacity of every agency. I
also say that the railway capacity
should also be utilized to the maxi-
mum extent But we have got to see
the convenience of the public also. If
the public feels, if the users teel that
the road transport i1s more convenient,
1s more efficient, has got less of pil-
ferage, there is house to house deli-
very, then it should not be curbed.
There should be co-ordination, But
co-ordination does not mean putting
restrictions on one side and giving
preference to the other side There
should be co-ordination which brings
in healthy competition between the
two. The reference in the hon. Minis-
ter's speech to the re-adjustment

necessary for the purpose of maximum
utilisation of the railway transport
naturally creates an apprehension in
the minds of the road transport users
and Road operators as to what it con-
veys. I am sure the hon. Railway
Minister has not in view any restric-
tion or putting curbs on road trans-
port.

The hon. Railway Minister would
be well aware that a similar situation
arose some years back and then efforts
were made to put restrictions on road
transport. I am sure he does not
intend domng the same thing now and
he will allow competition to grow. If
there is excess capacity on one side,
that should be shifted and adjusted
and steps should be taken to see that
there 1s healthy competition

Then coming to railway administra-
tion as a whole I would submit that
there are three aspects from which it
should be looked into Firstly, how
far does 1t serve the country and the
people as a whole by linking the diffe-
rent parts of the country and provid-
ing transport facilities to people in
different parts of the country. The
second aspect 1s: how far does it pro-
vide facilities and amenities to the
users? The last aspect would be the
relationship of railways with its em-
ployees These are the three aspects
from which the railway administra-
tion has to be looked into

Taking the first aspect, namely, how
far has 1t succceded 1n providing new
lines to different parts of the country,
I am afraid the progress has not been
very fast Rather, it has been slow
I am glad that some lines are being
opened in different parts of the coun-
try But I would submit to the hon.
Minister that he must fix certain pri-
orities where the necessity is more,
more lines should be opened up. I am
glad that 1n his speech he has made a
reference that initiative has already
been taken about the new linesg that
are included in the Third Plan. He
has mentioned about the rail head
across the Ravi into Jammu and Kash-
mir. That is a good thing. I am
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[Shri Ajit Bingh Sarhadi)

happy the rallway administration has
got that in view. It is an old demand.
I am sure that early steps would be
taken to see that progress is accelerat-
ed, so far as work on the line to
Jammu and Kashmir is concerned. It
is not only a strategic line, but it has
also got economic potentialities. It is
absolutely necessary to have stronger
links with Jammu and Kashimr. This
will naturally give more facilities to
the people of Jammu and Kashmir for
trade with India, 8o, this link has to
be taken up at the earliest possible
time.

I recollect the days before the parti-
tion when the Rail line from Peshawar
to Landikhana was built, a distance of
20 mules. The cost was Rs. 1 crore
per mile; in other words, Rs. 20 crores
at that time when things were very
cheap and ample. My submission 1s
that it is not only a strategic line but
it has economic potentialities too. It
will help increasing the trade with
the rest of the country.

Mr, Deputy-Speaker: The hon.
Member must conclude.

Shri Ajit Singh Sarhadi: I will not
take more time. But I am the only
person from Punjab.

Mr. Deputy-Speaker: Here there
is a big list of Members from Punjab,

Shri Ajit Singh Sarhadi: I will con-
clude soon

I will now invite the hon. Minis-
ter's attention to the Jagadari-Ludhi-
ama line via Chandigarh. The hon.
Minister knows very well that this
line is the most important for the
ecompmic development of Punjab. The
indebtedness of Punjab is due to
investments in Chandigarh of a sub-
stantial amount. Now if the indus~
trial development has to be accelerat-
ed, Jadhiana, which is the centre of
small-scale industries, has to be deve-
loped. ‘Therefore, I would strongly
suggest that the hon. Minister should
leok into this aspect and see that the
esnstruction work is accelerated. I8

may be completed by the Third Plam
but, all the same, there is no reasom
why it should not be taken up early.

Then, I have been telling so many
times about certain bottlenecks on the
main Grand Trunk Road. Last time I
was submitting about Millerganj in
Ludhiana. The hon. Minister was
pleased to say that the over-bridge
at the Railway gate would be expedit-
ed, I was grateful to him for that,
But, I am afraid, a year has passed
and not even a small thing has been
done about this.

1 shall submit one or two things
more. I need not say anything about
railway amenities. A sum of Rs. 8
crores is being provided for railway
amenities. I am afraid it is much less.
‘When there is an increase in the gross
income, the expenditure on amenities
ought to be increased proportionately.
I am sure the hon. Minister will pay
some attention to that aspect.

Coming to the third aspect about
relationship of labour, I have one sub-
mission to make and it is this. The
railway administration is the biggest
employer in the country and it is em-
ploying more than a million. From
the figures we see that the non-tech-
nical staff taken are nearly 34,000 per
year and technical staff, 3 to 4,000. The
four centres of Railway Service Com-
mission are in Allahabad, Madras,
Calcutta and Bombay. In the matter
of employment too, efforts should be
made to see that there should not be
much of disparity, There should be
equitable distribution in the matter of
employment also. My respectful sub-
mission is, the people of the northemn
region do feel handicapped: that of the
centres, only one is at Allahabad and
three are in the south. I would submit
to the hon. Minister that there should
be a centre in the north at Jullundur
or Ambala and chances should be given
to the people for employment. I hope
the Railway Minister would give
attention to this and will teke into
consideration the points which I hawe
submitted.
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With these words I commend and
support the Budget.

Kumari M. Vedakumari (Eluru): }
am sorry, 8Sir, because, yesterday I
was called at 4 55, 1 was waiting and
because I was not feeling well, I went
awey

Mr Deputy-Speaker: Normally, an
hon Member who desires to be called,
and 18 not present when he or she 15
called, must lose that right

Kumari M. Vedakumari: I am very
sorry

Mr. Deputy-Speaker: The Speaker
has given her this privilege as a spe-
cial case

Kumar: M. Vedakumari: Thank you,
Sir

First of all I like to point out some
things which are purely pertain'ng to
Andhra Pradesh Whenever 1 said
anything from the regional point of
view, usually 1t was pointed out that
our tpproach 1s pure y from a regional
or parochial view One thing I would
like to submit Because we belong to
Andhra Pradesh we know 1ts problems
verv well and bccause we are inti-
mately connected with the problems of
hat particular State 1t 1s our duty, I
feel to submit some of the disadvan-
tages we are undergoing

Andhra Pradesh 1s onc of the big-
gost Stites 1n the southern zone We
wre acking for a separate rone not
becau<e we belong to Andhra Pradesh,
but because we are facing so many
troubles Whcnevcr a merchant wants
to export any matecrials he has to go
to the Central Zone or the South
Eastern Zone or the Southern Zone
He has to approach so many zones and
so many departments for particular
facilities to export his materials In
order to <olve the problem of this
particular State, we have to approach
from a regional point of view There
13 no other way for us Without any
bias or prejudice, I thunk the hon
Minister will certainly understand out
point of view and the difficulties

we are facing as the biggest State in
the southern zone Andhra Pradesh
has to deal with three zones,
from Hyderabad with the Central
zone, from Visakhapatnam with the
South-Eastern zone and from Gudur
with the Southern zone I think you
know, it 1s a surplus State m the
southern zone There are a lot of diffi-
culties in exporting rice, etc When-
ever there 13 dearth of wagons, we
submit our difficulties to the hon.
Minister The hon Minister was kind
enough to look into some of the pownts
and we are grateful to hmm But,
even then, troubles will continue for
ever, and unless we are given the faci-
lties we will have to face trouble
agan The needs and necessities of
the area are growing tremendously
Especiallh, I think the needs of the
Andhra Pradesh are growing accord-
ing to the development of the country
Th's regional imbalance I think,
impedes the progress of the country
as a whoe That 1s why I submit
that regional imbalance should be
looked into and faciities g'ven and
the troubles of the particular State
should be looked into with much care
and sympathy

Coming to my own place, going
through the Budget speech and other
materialsy supplied for reading, I saw
nothing ment oned about over-bridges
It may be a small matter when seen
from the asptet of development or
from the broader outlook of the
nation But 1t 1s also giving a ‘ot of
trouble and harassment to the people,
I must say Bcecause the railways are
extending the yards, whenever there
1s shunt ng of cngines or anything like
that, the gatcs ale closed I must tell
you the cxpericnce of my town The
town 1s cut just in the midway The
older part of the town remains on the
left-hand side of the ra:lway line and
the developed area remawins at the
right hand side The hospital college,
court, the col ector’s office and every-
thing remains on the left-hand side
of the area and the thickly populated
area 15 on the nght-hand side The
people at Ellore and Tadepallegudam
are facing a lot of trouble That is one
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of the rice growing areas in which all
mills are concentrated and procure-
ment is also going on. We ask for an
overbridge. No foreign exchange is
involved. We are asking for it;
we are pressing 1t. The Municipal
Committee has submitted an applica-
tion for consideration. 1 would like
to explain a case. One lady was going
in a bullock cart to the hospital. The
coming train and out-going train were
passing and the gate was closed for
20 minutes. You can imagine the
plight of the woman. She cannot be
carried in arms to cross the gate, She
had to wait there to get admission in
the hospital. This incident actually
happened. The trouble was so much;
nobody could help her. We were
asking the gate man to open the door.
It was an emergency case. But he
refused to open 1t. Ultimately, you
can imagine what happened to that
lady. Peoplc are really put to so
much harassment and trouble. I think
the Railways chould also see to these
small things which are not so import-
ant when we see them in the broader
outlook of the nation. They should
also be taken as important. I think
the hon. Minister will look into these
two cases Tadepallegudam is in my
constituency, That i1s surrounded by
rice growing villages. All the mills
are concentrated in Tadepallegudam.
The Central Government is procuring
so much rice there People have to
wait for hours together to go there
because there is so much traffic on the
hne. The gatcman cannot solve the
problem Unless two overbridges are
built, the problem cannot be solved by
any one, by me or by the Government.

Coming to the other point, I have
requested the hon. Minister to attach
a separate bogey to the G.T. from
Bezwada to Delhi. Madras is the
headquarters of our Division. If we
want to catch the G.T, to Delhi, we
have to approach or drop a card to
the Station Master, Madras to reserve
a seat from Madras to Bezwada. We
bave to apply 10 days prior to our
starting. Bezwada is the only station

in the Andhra area where they can
get a little accommodation. If it is not
possible at Bezwada, there is no
chance of getting accommodation any-
where in that region. I think the hon.
Minister will certainly appreciate the
trouble which the people are under-
going and kindly permit one bogey
from Bezwada to be attached to the
G.T. to Delhi. At least a third class
bogey should be given. I have receiv~
ed so many representations from Bez~
wada and other p'aces in that particu-
lar part of the area. Here the head~
quarters of the Central Government is
in Delh: and on very urgent occasions,
they have to go to Delh: for so many
interviews and so many U.PS.C.
examinations But they cannot get
accommodation unless they write a
card to the station-master ten days in
advance, but they receive intimation
about the interview sometimes just
one day earlier, and they are there~
fore not able to apply in advance and
get thce accommodation. 1 therefore
earnestly appeal to the Mimnmister to
look into this and attach a bogey from
Bezwada to Delh:i :n G T. Express.

Lady guides arc appointed in Bez-
wada, and they are given only two
sets of uniforms—that also 1s a white
saree with a grecn border. I must
explain to the Minister that only two
sarees will not be enough throughout
the year, particularly white sarees.

The Minister of Railways (Shri Jag-
Jivan Ram): Border 1s to be changed
or the saree?

Kumarfi M. Vedakumari: More
sarees should be given.

Mr. Deputy-Speaker:
both.

Kumari M. Vedakumari: White
sarees cannot withstand all the work
they do So, I appeal to the Minister
that at least six pairs of sarees should
be given,

If possible,

While men employees are given
family passes, I find that these lady
guides are not given. I do not under-
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stand, 1 cannot understand why this
is 30. When they are employed on an
equal basis, amenitres gshould be given
‘on an equal basis. There should not
be any discrimmation between those
given to men and women. They should
also be given family passes because
they have to maintain their families;
the old father, mother, brother, sister,
so meany people will depend upon
them The dependants are equally
important to the women as to the men.
So, I appeal to the Minister to give
family passes to these lady gwdes.

Shri Jagjivan Ram: Dependants
are allowed

Kumari M Vedakumari: Andhra
State has been famous, popular and
well-known for exporting perishable
goods hke mangoes, chillies, onions
etc The mangoes are very famous.
I think everybody has tasted Andhra
mangoes If the hon Minister 1s able
to supply the wagons, certainly I will
give every hon Member the facility
of tasting Andhra mangoes We are
asking for wagons, not steel coaches
but woodrn wagons If air-condition-
mg 18 possible, we will prefer to get
such wagons, if not wooden coaches
should be given I hope the hon Min-
ister will look into the case which we
have forwarded It i1s not from the
regional basis that I am speaking
Fortunately or unfortunately I belong
%o that State and that 15 why I have
%0 submit the points regarding my
ewn State It 1s not a small State, 1t
¥ one of the biggest States in the
southern zone $So, I think I have got
avery privilege to present the difficul-
ties in my own State, and request the
Minister to look into them.

ot wradqt (TergR)  arsaw
RERY, WT Tz ¥ Wi & fada
feuis & 4 fax gt an W ]
T TRATGAIS A& FET AT §%ar §
@i N ovw fax F @ aR aR
9 T X wr) § ¥ § fe st
ot §f O & 9 qem am §
s Q T g qa %t § fir W awxe

o o F fagelt wdra graqw AR
goefr & wwr foy oo Wil
g agf fauramar ¥ e qfomw
ug & 5 o v W W@ ard &
& gt € Iu § 1 ogT o AT
w1 Fave § qg W § & Y arh @
w1 ag A% & ¥ FE § A wEE
oo §) ¥y arfm W@ &R
Araef oft T & o6 S gEr av
forest ol ot wrer mfuw & fis =y
TR ® afen gwadfes fom s
WY Ira A AT § WK atEr W
A & A § AR EY G § I e
# a7 74 &, O TF ) ARy A IO
g o fr 2, afer owdfew A @
g1 &fF T § ] 9T A
T9q a€ gTU 19-1R-U= Y gACE
AR & A AR T UF AW K ML
fearm wrear g fomd e-tt-¥e ®
TF TF FT AT I g FG TAT GT—
# 37 FIET FY qRET WAH A
9&T ®T @rg —

“The Board considers that 1t 18
imperative to arrest immedately
any tendency for a rise mn the
worhing expenses which are dis-
proportationate y high compared
to the growth of traffic and rail-
way earnings”

AT W ARy 7 Wy Su faar
IG% T O qaaer oY e fear o
Faga g wad &1 wwel & I
¥ 9¥ T WX TG WH A
wiferr #Y oq fe fafor T &, ar sw
feafs w1 qar e aga wist €
WA Forgaa g ATTER S
e

Lies, deliberate lies, and statistics.
oK R i wEea & 9 uee iR
€ Su% ngE W WY aE F Ay v
Fay § forerer 47 sqw fear §, S &
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[ 2y ]
fadnfa Frerd 27 § 1 woX A Wy
& ¥ ar o< e sy s sfigd
o T8 A N el ww @
Tt gaferw ag gt & fe 9d W
oY fedaudic sr & i W &
& ¥ oo R @ g g AR R
@ &) Iww wHew, TG A G
e § G W @ ¢ 5 9w
WE W § T WH & fog v
T WX g Wy S IEE @Aar
% X § WR fF5-awF 3 a7
Wgm § 7 ok feddudz @9 & fag
TR W S WS
WA FRE [[A F s
wieqmw & §, SEAY IY wW few
T Wfgd 1 %9 g § 9 ey
&1 FAda & I wafy oF @« a%
WA F oI st wgrg 1 A
fade & o awg AY wafy #a13 § aaedr
& T8 Nl 1 waTEaT ¥ | A Y
fs o w1 FgT T A @ AT
I N N @A AT a Y
Wy FAT So AT § WX IAH § LY
FAT ¥ ATE TART A EAYH
¥ ¥ # FRSA  IAT § | A
e TA RSt w9 @A E Ay
Y FAT F ATAT ) @A | AR
W W adg & 5 waR W A
@ wagr wfs fogd g W
W @At T 47 S9N 23 FAS
Yo wre ww A mfAgE ] feqAmHe
w8 7 =i w1 aform aw g } R
oY E9T QRAAE T AaC dGAT *
fag @t yrafy & oy & ged s
HNrEY WA F{ qQEE avA
UIeE @ A g AT AT AT Y
§ o gEsaEar A wwEEr g
qAg e AT T oA R EwR
w6t f frr fafy & o=t & afoma
e G TiIRAe W AT &9-

FuX W o 7 ot @ W W
N o aw oww Www ¢
forg 3o w1 widvqyw W i g
A% TF oF § N N A wrw Iy
ATEE & T AT AR T TR L)

A s w9 ) @ &, wR Ry
& % wrwr ag fear mw — &
Fgm fr ow g @er frar war § Wik
AN E W AR JT Frawk w7
AT @raT & 7 & QA wraiwT AW
A T g fe wes e I Y w2 v
o1 2, , R wrAE . &, fR wpnd. 2,
£ I M Qg & WY o =1k s qraly
§ 1 W www g fr fr oud wfvs
fafaq &7 ' wEAwEQ @) ¢ wifE
A 3 TgF gfeTrTRAEy T Y STAEAY
MO @E TR A agar W
g AFWE ) & A @WF AN
fEid § AR FR MW AT & N
gU WA § IT% qfeorTHEasy 91 WS
fefufaforr et s am sT @I &)
o7 qg FT7 14T ¢ Fr gw AT vy vl
1 A9 37 & g, wrweAY @@ &
fau Az Ifer @ gfFar @wER
& gawar g & a@ # form ot g
¢ 2 fam wmsw 7 offer @ shfrew
oH fAefRESEr | BT W FTE
T2 § S 99H 9 & afagT, Ae R
afcagn, = faq ot &mwa §
& =z g FF 33 s s w1 e
5t ford I e AR W R
T AT § [T ATA A AT G|
T TEH AR qE & R AmT M
IgS AT §, S A ww gy § ar
v gfaurd § 1 &9 wifaw gfe &
w3 & § e & sy & et g ot
g fir dex & Il § 1 Sfe fee @
Wi A qfcgw W @ -
Y W W@ § dfgm e
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g xm W W war § 1 oAaT
W w7 g 7g i § fie Ju gred ax
Wewiv wr & aid | weria "o
TRT & W wwor F qg WTAT A
H § fr RN Ao & wrEm W
v w s oifes seear qeoh
RN W qrmgmE & AN 0w
fraré 2 & ag qO & wah Wk
foeer e & ST & SAwr AT
TN IR & fad faw i

W oY § 7 qg o frdeT w0
|TeAT g 5 wier mifeqt o AT sea
gy gy g@aAT ¥
s T owrg wfeq o §
TS AT mifeat aorE wE & | avE
A H EAe-xY F g WWA to ©
oy WX $8Ne-ys F qg WiET ¢ 3w
T@ AT | W AT { AT LL¥L-Yo |
g WWA & Yo 9T AT QRNe-4s #
Ao AN @ wAT T oA
JTHATEY ZEAT qgaa & fow {o we
ar FR g 92 WY w § safE
T 7 & TeAr ¥ gA Faw e A
? 1w are mfea # TR aE @l
a1 fovr g7 e zmeR av fer ot
sfaa= Fa ST Y F aAEE F
IO FT I TET FW WX R =
Fag & g f& w9 O
gEde 97 gfawed qAET qr Wer
mifeay s F MED M FEAS F )
TR 2T * yu-=EAeqr § A A
ofcag § dwemifeq) &1 WY awT WW
2 1 AT g § Y Sqae e O g
* g7 T wifgd, fandt Ay 1 §T
@ A g W g 5 ooF aRfaa
gfeedim & #T wrt a8 1T 1 7@ Aifa
T AEIAT AFT NAA® NS Hav
F 3

358 (Ai) LSD-$8

o & Yo ¥ gfenrel & g F
38 AT A | A aofy
T W e F ¥ A W whwrC
frar § f goinm zwt wmR W)
= ¥ JOA Y gieNd 4y ww
g et miwe
W& o g fRd 1 ¢ o
18Ys & 37 fawrae 184S R R A
& t= iR ¥ gied gt faw
37 Uhrdew for § o anT W T
o7 ¥3Y wed e @ @ | R
arifey a7 St qeaTa goar 9 ¢ W
fo g FT ¥ WX At purEwr faav
AT P 47§ ATRT $T ag @ it
R Y are o9 g W Qe w1 @
ey g g feafa famrorer § SR
# A+ oAt wERa ¥ AT S
& e <o ¥ fd AW wrl-
AR W I e 5 fgfe
¥ goEr W $9 ¥ 39 7w wE
T ? o o I FY 9T ¢ B wfier
glena cafrd oy § fr Frasy
AF qE § qrow A Jar | ww ;N
T faw & T §, gfterT S
¥ § qFAT AE g B owm wH-
Fifray & g frodt T & qw@ &
siftreror fagT maT 1 37 O T TE A
fadrg =k & & St Ffay &
AER & & TR F qr s g 6§
I9 Y 59 AT F7 0F Gt wq A §
fremmmem NIRRT ¥
AT FT A7 Awa § 1 A e §
fr sore wve A T v ) feg E Y
I #1 OF A7 § fareroy Py o, @
TS ¥ T WTAFAT § ) WA EY
Y S #Y 7€ MR FAIE § Fao
fereray frar st fir & Frga) ®Y T
& Taft 7 Ay A & dfew e
¥ A G & AT FF AR ERY
2, & 1@ w afomw T warag @
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oiT I ghieam & Nf i v
wowreery frand A ¥

W graey & ST T WA
w wfwwre ¥ fagr mar §, mAmaTOr
whwR ¥ fear mar s guesy
N QT & AW | WA eRfETmie
W & & {¥e ¥ wET WA -
wifrqt ®Y vw WA ¥ Afew 2 F
woe AwfaEy & fsmrar @r d 1 '
t¥s ¥ 9T farly FHT & word Adr
arfy Sy, wETe gAw A ey S,
T E qT qEE A FT e A o
FATAT, IEH! CF A FT AT IE
T 99 % AN 9RT FT aFAr
g rwmarisasman & fely s T
Y o s @ fed weTY € oY
PR @ g 1 ST amM & am T 6
¢ §%aT g | W99 ofemdew aer QA
fgd, a8 a7 91 § 1 WA FH=A
W g WY § fr dfewmdew 7w @)
R WA ft wERE 3 wod e
a1 & 77 3 fo6 oY wmreTr
qfdfeafa seaw g € & fowr & afeons-
&Y LA ST & TR e
i § ) s qegfeufa ag i -
H4Y eely Y At @ &t T % afoors
ag T @1 wifgg s o AT ¥
Frerer femr a1 A freee & &
¥ &1 59T, o & w=e a9 e
THAEE Wiy v @ wifgd
qEwEAT &1 W oam W ¢ 5 T
sEfETie ®1% § ¥ ¥ {¥s frere
& fRar g, 3feT W ww 99 w7
frwTe g § Y S Y IET F A
| )

Wmahiasggfegma
ITH 9T G € I ¥ wEAIfEy #
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g ¥y s wfafise 1 o9y
firdtaer § T sl & 9 W Atwfoa
¥ wfr vgoar &y W A o 4
a9 WE wHwfaY § g € aaEr
der TE F qFY | WY T Ty
Fqr § A1 I & T FT AT WA
I | # O SETE frar wwar g foer
# wafa » Wi aff far
a1 § fF I 7 ofmde 7 faar afew
T & ofegde oy a=7 faar wfed
frprerT T

qF WA TER  HT AFAAT FIA
™ B AT A Q a@ ?

ot gRdt W geaet f),
I g1 & I, 3feA g7 Faw g AT
T Y %79 T8 & | T T 9AT T IR
fs ufegde ®=Y g § 99 § WA
ufie fraar graees § 1 Aoy oft &
agr o fads st s @y s Al @
¥ f7dew & f6 g7 o A gy
fremfafafady ¥ & 9 Foar a7
TH § UEE VA F ©€WA AT
fefe ot aear }, frmr T @,
aRN F gATen F Jq T ¥, WIH
NTAT g |79 € AT I ¥ IF AIWT FA
& % a8 o #T g ofr ¥ w7, Y
3% O4Y TE T A%ar | Row wT
T Y oqaeqr 7 § @ F wearagis
3:W§,Wimﬁﬁﬁaﬂ'$%|
UH-GF TR G HER-AT JARINTA
TAT @, IR I ¥ W
& W @ J &

| a4 § § gg W fAga s
gar g & wae $if dfeede @ar
N o e ¥ faeg s g §
wiesfaaa tod g & oW axg ¥ speeay
2 fr A ok sl o gfgee §
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o & wiafafara) o Y qumy sar §
RN W N wE
fod g wiwfe o faww s
FTA T W T ' 7 W
ot o A7 FH =W AW N TE
g

ugy W A uw Aifa & ww F
s aaigf 1w A § T
o St A o wferrk & S8 § T
g ™w wr sfe Imadw dedw
mfoﬂﬁca’ollo!ﬂ’oﬁ'ﬂﬂfma
u’ﬁ'mforzﬂoﬁo{oﬁom
9t #Y Sdr & 99 ¥ fad O
W dm annfaw &, Sfew
fer t § & 30 & T A
AW BT WE  ITART B GE
AT AL 9w N
qrey aga wEr  §, 9§ A Qe A
wH & | & awmar g fr gw A Ao
3% #7 faor o@m 1 W@ 7 WE
FHAACT ¥ UHAT FT G § AFHG
A ot o EWERTO § uwAT 91 §
g VI ¢ SfwT oFar F1 QT U8
@ & 5 mF agEE gu AE A
91T AT AT T T qAH G | BE-
WA ¥ I WA woge g o
wrET § 1 39 99T @R ANy gfAad
w1 fewferae a as @1 e g
a g v | o A §, 5w o
¥ f5 37 %1 feaw e 3% =@ &,
W H U F Afan W g S
frfrmm 2 @ , a8 foowr A o oy
& 91 w1 |WEA T FWE A
W 3@ & o fom g wY, fow
FEXT W TgEEw WA wHEA w
fraw o &), S AFgar &y
wifgd 1 & swwan g fe e o T
W W waw & ok fauis sew
JorT Wfed, it [T st W
farme 3w faraT o oW 1 3

w© 7Ry & § oF o o of s e
IR TG TAAT A€ HAT §, IWR
W K A FANCET FY Fy oy
sy § fr o O fales av oF 93
A ok st A gewe quiar
EY %T g, I & feet #v qvewr A4
T gHAT | T AR W7 mfeede
€ qeedy w1 W gare § o owelr
AT TG & TG KT AT 37 Ay o9y
g ot agy w1 @ § 1 5% & wER
oY gfegea wY fredg feqr amar ar )
oY a% 7@ FAT WS DR T G
¥ 1 IR 7 ¥ vt Y T AT M-
qEHT, g oy agy faer ww
qqTsq MV &7 TTEEN @ET
@ & | 98 W wfay fraEar
wfaga § w7 o% g ww @
g

T & 479 & I Y gy 7
W § 1 g ST GreiniYa ¥ e i
oyt w2ue & g19 v 39 g ETEWY A
wwa feay | ag 9 & awofa & W,
TH A A 2w YR 97 I w
T 03 | O Wie W SEE g |
IN & Fae T AT T T 4 S S
et & 9% gu § 9 % geaw & fork
oq T Wy e Ay 7

o TEAATE T FEERY 97 WY aY
W I g7

o) AORAY  ATFT F T A7 AT
T Y W &, W S we & |2y
T A I WS F § W IT TN WY
& Wil w9 § iR uTg A wesfa
Y TR A FT WA IF & ({7 Wy w1490
TR E? qEet q oY I qEd ¢
I FT JAET T %7 Wi foredardy
¥ a9 A TEY ) W @ AE FIH
& Y WY F A A GOAT Y Araw
dar TE &Y awY | ST Yo wwTdr
@ fads & weei aiy § o I
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[ofr aroreit]
quA RArEY & @A weww §, ar d
qer aTge g fr e ag e A e
o 31 303 w1 ferm aw e,
nFIR o g @’
F A0 AT T AT T TG AW § IgE 97
¥ ¥ wwfe o o= gefaa @ )
¥ afz wo & fraat & w=wie o &
T AT Y wreregsay ow @ e § 2o
qC § | @ 3T A gow w7 ok
oo giAT Anfed | ' AR wEEr #
frag e s v g ar &
g gfcome 7 § 97« g A
& fadea so W 7 fe aw s
Frdfas @ w9 FE AT ¥ ¥V ogH
ZT TE /FT 97 99 7 18 g9 w4
A frgreren afzd (g AT WA EB
ariE @O ¥ AW wrey § I A
o gurs fear for 37 71 a1 & Aredm
fed o w7 w9 A wiwH T
w1 Y siwnr fear o @war @
# WHAT § % 9% a9 agT @ R
W7 JaTEE 2w aga A, wT e
gw & g 1 g5 O 1 § fg@

ad wft St @ wgr f o
feqrddden d=far §, goerd & A7
1 A9 § ag WT AEhw g
W R T A qrEer g
t | TETd AW QF W e
aefm @ @ w § oo
fad aoET &, wedr Wi 2-
Y oF fendiesr  ¥afor @ew ¥¢ ey
M A ART A R R
a9 eYo-4s § 3¢ &= WA To W

WIST BWT | T 9§ 18%e~%o
* frd oft qde qfedgm § T &
WA S 35 WA HT WIRT P |

gw faer w3 v ¢ e ferdden
dfor § it aw a7 A W wqw
& % wrer gt §

Jqeaw W 3y WOE WY AT
Y Ty % 7

ot wwddy @ & oY wrev oW
framrwr & R aw gwg A 8 L W
w9 ARG A M K R AT A
gmA Sofeq ®wwr wgm

Iay wgem & fer o
T T W

ot wydt A7 A R
ATE FT FAFT FA ¥ 0rE A A
Y wy wear frerw s e W
ag feqrédesr d&=for aew &T &
™ { AT FTfay A gl @y
faet 3 | 3% T gU A0} gw w7
far & f oo wiew TaoTEE fomeg
T & forean fordr 92 § e o s
wegt frmr Sfer smr @€ s el
R #T AT F ST W R AT A
gMAT |

oy T § w7 FEm owgn
7oy WA AEIA A WUN dIE ATHO {
™ a9 F1 a%a fegr @ oo g
€ T AT & 97§ A% #
AT F a7 I | § X T
T g wfE w7 3w @ @ fe
e &1 N o R fag o @
=T FT & I T Aeawr w=g s
] A% 77 757 § A fom @ & it
o T & e dw ¢ S Qe
Fafau s ¥, agrgw af @I
AR A W IN FH F §H W9qT 4
s afgr W W aYwiy &
aCHT { T | AR wew w7 ey
I & forlt qw g A wT TR AT
R A1 AT F TEET FT AW
it ot e #Y feafr § Wi ey g
¢, 3 W 2T gu w5 A g F Bar
At &
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w gt aw gEew §
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Shri Sampath (Namakkal). Mr
Deputy-Speaker, Su, thc Railway
Budget for 1959-60 1s very disappoint-
Ing and there is little in the Railway
Minister’s account of his stewardship
to enthuse the public Itis practically
a standstill Budget aiming neither at
any dynamic change in the transport
policy nor even offering any big im-
Provement in services.

The gross traffic receipts in 1957-58
registered a fall of Rs. 4°62 crores
from the revised estimate of Rs. 384 €
crores The traffic receipts in the
current year, 1958-59, are now esti-
mated at Rs. 38438 crores or Rs. 13°1
crores less than the revised estimate
of Rs 407-48 crores. This being the
experience for the past 2 years, now,
the earnings from traffic for 1959-00
are placed at Rs. 422°03 crores, nearly
Rs 28 crores more, representing the
triumph of hope over experience

The hon Mimuister holds the diver-
sion of high-rated trafic to the road
transport on routes parallel to rail-
ways as responsible for the fall in
goods earmings But, no explanation
1s offered for the fall in passenger
earnings There 1s an apprehension,
which was given expression to by
many hon Members who preceded me,
among the public that the reference
to the development of road transport
m the Budget speech of the hon. Rail~
way Minister indicates an impending
danger to it I hope nothing of this
sort 1s contemplated by Government.
Instead of getting 1rritated at the
prosperity of another in a healthy
competition, 1t would do well for us
to look into our own shortcomings and
defictencies and make a sincere
endeavour to overcome them May ¥
submit that i1t would prove beneficial
to the Government as well as to the
public if the hon Raillway Minister
could take some trouble and find out
why the earnings in passenger and
goods traffic are falling short of our
estimates in spite of the fact that the
Railways are the monopoly of Govern-
ment

I want to state that when Govern-
ment enter the field of business there
are certain fundamental laws of busi-
ness, which Government can 11l afford
to 1gnore just as any private enter-
prise cannot 1gnore them and survive.
Every kind of business tries 1ts utmost
to satisfy the customer and its survival
and prosperity depend upon this.
There 1s a maxim 1n the business
world that the customer is always
right even if he is not The railways
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&o not at all cara t3 look into the
moummg dissatisfaction of the rail-
way users. For example anyone who
books his goods through the railways
i% not certain of its prompt and safe
arrxva] Delays, derailments, pilferage
and corruption are rampant. No effec-
tive step has been taken so far to
devise new means to check and control
them. 1Inspite of our complacency
over the existing affairs, we are very
much worried about developing,
improving and progressing road trans-
pert. As far as Tamil Nad is concern-
ed, I can speak with some knowledge.
People have begun to prefer bus travel
although the trave! by train is much
more comfortable. Why is it so? It
is because the road transport system
hag achieved a high level of efficiency
in maintaining punctuality and avoid-
ing overcrowding. Though the rail-
ways are in a much better position to
implement efficiency measures and
measures to avoid overcrowding, we
are not doing anything in that direc-
tion. I beg to submit that there should
Be an effort on the part of the mem-
bers of the Railway Board and on the
part of the hon. Minister to be sensi-
tive' and responsive to the public
heeds. The next and more important
point to be noted in this regard is the
need to have contented and enthusias~
tic employecs to improve the effici-
tncy, and some genuine measures that
would give incentive and encourage-
ment to the worker for his good work
should be introduced.

- Apart from this, if 1 may venture
to say so, there is a deliberate policy
of discrimination against the South
even in the treatment meted out to
its employees by the railways. I want
to know from the hon. Minister, while
the recommendations of trade test
panel have been implemented in other
zones, why in the Southern Railway
alone it is not implemented. The num-
ber of posts of higher grades such as
skilled, highly skilled, mistry grade
II:and mistry grade I on the Southern
Railway is far less than the number
af posts in the other northern rail-
ways.: There is apprehension in the
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Southern Railway that the total
strength of staff especially in class III
and class IV is being reduced as an
economy measure. If economy is to
be effected in the expenditure pattern,
retrenchment is not the proper way.
If there is an efficient and effective
check over the expenditure incurred
by the engincering department, much
saving can be made. Further the
House is anxious to know the findings
of the one man tribunal and the reac-
tion of the Government to them.
There is a doubt in certain quarters
that it is being shelved because some
of the findings of the tribunal are
favourable to the railway workers to
a certain extent. I request the hon.
Minister to clarify the position soon.

I want to say a few words regard-
ing the policy adopted in sanctioning
huge sums for laying of new lines and
other constructional activities. Before
1 discuss the discriminating policy
adopted by thc Government against
the legitimate demands of the people
of the south, I wish to point
out some of the wonderful schemes
which provide tangible and striking
evidence of the fast growing tendency
in the Railway Ministry to play ducks
and drakes with public money. First
of all, I want to know where was the
urgency for laying a new B.G. line at
a cost of Rs. 4 crores between Ujjain
and Indore when there was already a
M.G. line between Ujjain and Indore.
It was known already that it was
working at a loss and there was no
financial justification for thiz line.
Still nothing could prevent the Minis-
try from deciding the laying of this
ad®tional new line. I Rmow that some
redundant explanation can be offered
by the Railway Minister but all the
samc¢ I am interested in hearing it.
Secondly, while at a cost of Rs. 2
crores fast doubling is going on
between Bina and Bhopal, a new line
between Guna and Ujjain is going to
be undertaken. Even granting that
there was a necessity, I want to know
why the longest route was chosen
when another proposal for a shorter
route would have saved about 40 miles
in distance and Rs. 8 crores in cost.
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“Then, Sir, a new line between Udaipur
and Himmathnagar of about 134 mliles
Jong is to be taken up very soon It
was formerly in the Second Plan but
was dropped later on due to financial
difficulties But our Railway Minister
18 a wizard and his magical powers
to overcome as well as create finan-
eial difficulties are such that when he
feels that a particular line should be
laid, the financial difficulties are over-
come overnight and now Rs 11 crores
have been sanctioned for this ine 1
do not grudge those people having that
line and I quite understand and appre-
ciate the compassion of the Ministe: to
provide quick transport for thece
undeveloped areas but his compassion
never extends beyond the Vindhyas to
the south That 1s myv complaint

Another paintul (xample of the stu-
pendous wastc of public money for
satisfying the wild fancies of some
influential persons 1s the scheme to
extend the BG to Samasthipur and
Dai1bhanga The Garhana tranship-
ment yard and staff headquarters ar~
built at a cost of Ry 4 crores which
would 1t 18 expected relieve the
traffic congestion to a very gicat
extent Even granting that something
must be done to meet the inciease In
traffic whyv cannot a few more miles
of MG from Bechwara be doubled
which will cost a little above a crore
of rupecs only as the distance to be
doubled 1+ less than 20 miles There
1s already ten miles MG doubling
from Barem junction Then the
double Ine MG will be more than
enough One fails to understand the
urgent need for a BG line to Samas-
tipur along the existng MG line
unless 1t 15 perhaps to facililate peuple
hike our hon Minister of Parhamen-
tary Affairs to travel from Samastipur
to Delht or Calcutta in BG without
changing

Now against this enormous waste
i funds in the north, what has been
done to the south” Apart from Erna-
kulam-Quilon link in Kerala nothing
has been done for Madras Yesterday,
meny hon Members gave expression
to thewr indignation regarding the

neglect of the Orissa State, Maharash-
tra and Andhra State Now, I wank
to point out some of the needs that
have been neglected regarding the
Madras State  The House 15 aware
that the cry to restore the dismantled
line 1n Salem-Bangalore section has
so far fallen on deaf ears Even three
days back when the question was
raised 1in this House, our hon Deputy
Minister of Raillways who hails from
Salem has stated 1n reply that it was
under deep consideration (An hom.
Member Examination?) It was
unde: deep consideration, he saxd He
1s there Much hopes were built up
when a gentleman from the south was
appointed as a Deputy Minister of
Railways 1t was thought that things
would mmprove Now, Sir, the bitter
fact 1s that we have lost an effective
Member who was one among us wail-
ing and crying over the injustice done
to the south He had been one who,
now and then drew the attention of
the Government to the need for
Salem-Bangalore link, but the irony
of fate 1s he has been assigned a new
and difficult role, I believe of »aymg
to the peop'e of the South whv 1t
cannot be done just now

On the 1st January our hon Rau-
way Minister saxd in  Madura: that
there¢ will not be any new schemes in
the South But in the budget speech,
he has becn pleased to state that he is
making headwav 1n regard to the
Madras-Villupuram line electrification
We se¢ neither head nor way there,
beccause 1t 15 our experience with the
Railway Ministry that the terms such
as “making headwav” and “under
active consideration” are but sweet
forms of saying, “we are not taking it
up” At Bangalore, 1n his speech to
the Mysore Chamber of Commerce,
the hon Minister said that the Man-
galore-Hassan line was not under con-
sideration, but in his budget speech,
within a month of his previous
remark, he has said m the House that
1t 1c under active consideration One
1s at a loss to understand the real
mind of the hon Minister from siek
elusive words But it 1s our sad
experience 1n the SBouth that there Iy
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always a resentful reluctance on the
part of the Railway Minister to bestow
any thought to the improvement and
development programmes for the
much-neglected South. All construc-
tional activities are becoming more
and more concentrated in the North.
Yesterday, the hon. Member, Mr.
Chavan from Maharashtra was very
vehement in pointing out this injustice.

The Tirunelveh-Cape Comorin link,
the Virudhunagar-Manamadurai link,
the Madras-Arkonam electrification
scheme and many other 1mportant
proposals for double lines are nowhere
in the picture When programmes
like this over which preliminary sur-
veys have been completed are put in
cold storage, I am at a loss to find
adequate words to impress upon the
hon. Minister the just and long-felt
need for a line to Tiruch: from Salem
via Rasipuram, Namakkal and Musir,
and a line to Dindigul from Xarur
Even though I am fully aware of the
Government’s discriminating policy
against the South and the avarice that
is evident in the powers that be to
develop and ennich the already fav-
oured North, I shall be failing in my
duty if I do not give expression to the
legitimate and awakened aspirations
of the South

In conclusion, I wish to state that
the South demands that something real
and concrete should be done. I here
and now demand that at least the
Salem-Bangalore link be taken up
immediately

Shri Jagapatha Rao (Koraput): I
am glad to express my satisfaction and
appreciation at the wonderful per~
formance of the railways during the
year under review. We have been
practically keeping up our target and
from what we find, we are sure we
will achieve the targets by the end
of the second Five Year Plan. I am
not going into the details of the pro-
gress that has been made, but I may
observe that in the year 1957-58, the
tonnage lifted rose to 132 million tons
while in the previous year it was 124
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million tons. There is also an increase
in wagon loadings: on broad-gauge,
the increase 1s about two per cent.
There is also an increase in the overall
coal loading in the country and there
has been a steady progress maintained
in the manufacture of steel locomo-
tives, carnages, under-frames and
wagons. One gratifying feature is that
the foreign exchange component has
been reduced from 27 per cent. last
year to about 12 per cent. in 1958-60.
So, we are sure that by the end of
the year 1960-61 we shall achieve self-
sufficiency 1n our railways.

Much has been said yesterday and
the day before regarding the road rail
co-ordination or competition. The
hon, Members who spoke on the sub-
ject, I feel, have rather over-simpli-
fied the question They biought to the
forefront the inefficiency or the delays
in the railways in transporting goods.
They feel that if what they call “ineffi-
clency and delays” are removed, this
problem could be solved But we find
the hon Minister has observed in
paragraph 8 of hi, budget spcech, as
follows

“A development, which has
come to notice in this connection,
1s the diversion of high-rated
traffic to road transport on'routes
parallel to the Raillways where
Railways have enough capacity -to
move additional traffic  This mat-
ter 1s receiving attention, with a
view to seeing what read)ustments
are necessary 1n order to ensure
the maximum utilization of our
lIimited transport resources”.

Our sccond Plan envisages different
modes of transport. The railways are
not trying to eliminate the other modes
of transport Road transport 1s not
going to be chimmnated We have to
see and ensure that every mode of
transport plays its part to meet the
growing needs of the country bt
every mode of transport plays its part
properly, there will be a balanced
development in our economy.
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In recent years, we find that there
1s an alarming increase in road trans-
In the years 1854 to 1868, we
find that i1t made an increase of 14
per cent In the goods and transport
vehicles 1n some places, I am given to
understand that, according to the
reports, 1t has gone up to even 70 per
cent If this trend continues, how can
we expect the railways to give us the
customary return? We find fault with
the railways 1n saying that we are not
able to get the maximum return, that
the railway 1s drawing on the general
revenues end that the raillways are
drawing very heavily from the Deve-
lopment Fund and that in future there
will not be any Development Fund
left at all But to ensure that the
railways get their due 1s 1t not the
duty of every citizen, every industry
to see that the railways which are the
Iifeline of the country are allowed to
play their part properly”

The tendency of late in the road
transport system has been to take
high-rated traffic that i1s to pick and
choose the most advantageous items
of goods 1n their vehicles The result
15 that the raillway 1s left to carry
uneconomic goods because it cannot
pick and choose all the goods that are
consigned It has to carry whatevel
goods that are consigned so much so
that we find that the railways are
losing very heavily For instance we
find that for foodgrains fruits, raw
material for industry coal and for
some other cxportable goods, a low
tanf? 13 fixed whereas for other goods
the rates are rather high What the
transport operators do 1s they collect
the goods which are high-rated on the
raillways and transport them at a
lower rate and sav that road transport
1s much cheaper than rail transport

For instance I may give an 1illus-
tration From Bombay to Indore, the
freight per maund on foodgrams 1s 14
annas For fruat 1t 1s Rs 1-2-0 per
maund for general goods, it 115 11
annas a maund, for plecegoods, 1t is
Rs 2-14-0 a maund, for cotton bales
it ig Rs 2-11-0 a maund What the
lorry-owners do is, they offer a flat

rate of Rs 2 for all kinds of high-rated
goods, irrespective of the variety and
say that that rate is cheaper and they
appeal to the public and the business
community to take to road transport
1n preference to rail transport If this
system 1s allowed to contmue, how
can the raillways function” We must
see that the raillways cater to the
needs of the country Every region
has to be served, not only the people
who are lLiving near the industrial
centres but also the industries and the
businessmen who lLive at far-away
places So, I feel there should be co-
ordination We must see that the area
or jurisdiction of the road transport
vehicles, the goods vehicles, 1s fixed,
nemely, a distance of about 150 or
200 miles

1 also find that 1t 1s not economical
for a private lorry-owner to carry the
goods beyond say 200 miles or so at
a competitive price with the Railways
That was more or less the basis why
the Motor Vehicles Bill, 1939, was
passed and the route permits were
(stimated to be given accordingly
The ¢xisting facilities the railway
facilities and the routes on which
those vehicles should ply were also
taken into consideration at the time
of (nactmg the measure

Shrn Dasappa (Bangalore) For
regulay goods service for Bombay to
Bangalore 1f 200 miles 1s an economic
line, how can they run from Bombay
to Bangalore?

Shri Jaganatha Rao What I say
1s that there are some goods for which
the railways charge a higher rate and
some goods for which they charge a
lower rate For piece goods, the rail-
ways charge Rs 2-14-0 a maund
wherea, the road operators offer
Rs 2 So, the merchant there stands
to gam 14 annas a maund But the
railway has a duty, unless the rail-
ways carry coal foodgrains, ete, how
can the different parts of the country
be served? So, when we expect the
raillways to serve the country, should
we also not allow that the railways
should have this sort of control and
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evolve a policy of co-ordination? Un-
less the country takes note of thus, if
we miss the present opportumity for
bringing about proper co-ordination
between road and railways, there will
be no rational development of trans-
port consistent with the growth of our
national economy I am afraid a sort
of 1mbalance may develop which will
run counter to our integrated economy
and planning

In this connection, I would lhke to
1efer to some authoritative pronounce-
ments on this problem The road-rail
competition 1s not confined only to our
country. it 1g prevalent in other parts
of the world also For instance, 1t 1s
there in America and in England I
would like to 1ead out an extract
Road Haulage wn North Amerwca
Journal of the Institute of Transport,
Great Britain, September 1958

“Nevertheless despite these con-
siderations, the basic problem is
‘road versus rail’ especially as re-
gards freight transport And the
philosophy on which the legis-
lative solution 1s based 1s that the
full play of competitive forces can-
not be left to determine rates and
services offered and that the
advantage of economic regulation
outweighs the disadvantages”

In England also, when a permit 1s
gven to a vehicle, they take nto con-
sideration the necessity of the area and
if enough vehicles are already plying
there, licences are not i1ssued Even
in America, the control 1= more rigid
1 again quote from the book I have
just referred to

“For, an examination of these
regulating measures leads one to
the rather startling conclusion that
in the US A, the land of free
enterprise par excellence, control
of road haulage 1s much tighter
and more ngid than under our
own much maligned hcensing sys-
tem”
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8P, even in America, of late there has
béen a growing tendency on the purt
of road transport to keep up their
rather unhealthy goods traffic, so mueh
s¢ some raillway companies are forced
tg close the lhines We should not
allow this sort of unhealthy competi-
t1on to continue We are not trymng to
ellminate road transport, but we are
tryIng to ehminate waste and intro-
duce a sort of co-ordination between
rg!! and road transport

In this connection, I would hke to
qriote what Prof Galbraith has to say

‘In parts of the country, not
now served by rail. lines., thera
may be investment economies in
developing long distance road
haulage With thig exception,
however, investment in this indus-
try should be viewed with scepti-
casm India has g chance to avoid
the mistake, which elsewhere 1s
reasonably evident as such, of
making duplicating investments in
long distance road haulage which
could be performed more econo-
micallv by concentrating resources
on the railroads alone”

g0, on this point, what the hon Rail-
way Mimmster has observed 1s really
pertinent and if we do not cé-ordnate
tne activities of both the systems,
tnere will be imbalance in our eco~
nomy and 1t will be too late for us to
rétrieve

Coming to other matters, the hon
Minister has expressed very fine senti-
ments about the railwaymen I know
phe has a very kind heart and he has
a soft corner for them I wnte to him
on severa] occasions with regard to the
grievances of the mimsteral staff, it
1¢ @ pleasure to talk to him and he
gmiles whenever he talks But my
complamnt 1s that the employees do not
have the benefit of the smiles For
wstance, I brought 10 his notice several

evances regarding the recruitment
poliey In 1850, the Railway Boeard
g#d that there should be no direct
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recruitment to intermediate grade in
any category in Class III Service. In
1959, the Railway Board passed en
order saying that no direct recruitment
should be made in higher grades in
Class IV,

That being the case, it 1s strange the
‘New Deal’ announced by the Rail-
way Minster 1n 1957 has given way
for direct recruitment of clerical staff
n the intermediate grade of Rs. 80—
Rs 220 This causes hardship to those
who are m service and who expect
some promotion 1n the future Like-
wise, accountants are not given the
benefit of the new deal; the typists are
not taken into consideration; medically
unfit employees are put over and
above those people in the permanent
cadre The award of the one man
tribunal has not been brought nto
force These have to be looked into

Before 1 conclude, I would like to
say something about the Parlakim:di
hight railway The length of this
railway 1s only 56 miles The coaches
and the engines are more than 50
years old I can assure the hon Min-
ister that out of the 40,000 alarm chain
pulling cases on all the Railways, not
even a single case could have occur-
red there. because there are no alarm
chains The offences of theft of
electric bulbs, wash basins, looking
glasses, ete also could not happen
there, because these things are absent
there The only offence that the pas-
sengers commat 1s the theft of bugs
For the distance of 56 miles, the sche-
duled time is 7% hours, but it takes 12
hours If the train moves, 1t does not
stop, 1if it stops it does not move

Mr. Deputy-Speaker: In both cases
you complain When 1t moves, there
13 @ complaint, when 1t stops, there 1s
a eomplaint

Shri Jaganatha Rao: When 1t should
move, it stops; when 1t should stop,
It moves ‘That is my complaint I
have Deen raising this cry for the last
two years, but it has been a cry n the
wilderness and the hon. Minister is

not pleased to look into this. 1 hope
this time he will do something.

I am glad to find that the hon.
Munister has ordered a survey of the
line from Bailadilla to Kottavallasa
vz Korapur. I would like to point out
that this line has been surveyed by the
B.NR 1n 1946 So, I suggest that an
alternative survey from Korapur to
Rayaghada should be taken up. In
Rayaghada, there 1s manganese ore
and wron ore There 1s a ferro-man-
ganese plant and another plant 1s
going to come into production. Besides
nearly there is Kazipur area which
abounds 1n mineral wealth There 1s
also going to be a paper mill in that
area So, I earnestly request the Min-
I\try to survey this alternative route
from Koraput to Rayaghada which was
already surveyed 1n 1946 When both
the routes are surveyed, the railway
can come to a proper decision This
alternative route from Koraput to
Ravaghada will better serve the grow-
ing needs of a district

Shri Bahadur Singh (Ludhiana—
Reserved—Sch Castes) Mr Deputy-
Speaker, this 15 the third day of our
discusston on the railway budget.
Some hon Members only chose to
criticise, while the others offered
appreciation Of course, there are cer-
tain points which could be criticised,
but those hon Members who only
chose to criticise were a little unfair
and partial There are a few things
which the railway administration has
done and which are really commend-
able They do deserve appreciation
As far as indigenous production 18 con-
cerned, 1t has certainly increased and
things lke mechanical signalling,
signal glasses and other things are
produced more and more As far as
rolling stock and rolling stock parts
are concerned, very soon we will be
self-sufficient Besides, new types of
wagons are being introduced which
will help lifting more traffic. Many
amenities are provided to the passen-
gers, though 1 wish more amenities
are provided. Similarly, as far as the
railway employees are concerned, their
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welfare has also to be taken into con-
gideration. I also want to congratulate
the railway administration for the
construction of the Mokameh Bridge
which will play an important part in
lifting goods from metre-gauge to
broad-gauge lines,

There are two other pomnts which
have created undue flutter m the rail-
way admunistration There has been a
partial set back in traffic in the cur-
rent year and for that the Railway
Ministry has unnecessarily emphasised
on competition from road transport.
The decline 18 there on both sides—
passenger as well as goods. The
TUTTRT) PUSINIUN 1 Yhal Unete wte oines
important factors which are respon-
sible for the fall in revenues of rail-
ways. It 1s not only due to the road
transport but also due to other
factors

On the expenditure side there are
indications that ordinary working
expenses can be subjected to stricter
control. The net effect 1s reflected in
the inadequacy of the surplus which
15 unable to feed the Development
Fund properly and 1s driving the rail-
ways to resort to special temporary
loans from the general finances

The revised estimates for 1958-59
show a fall of Rs 13 10 crores 1n total
earnings from Rs 408 33 crores to
Rs 395.23 crores This 1s due entirely
to a decline 1n both the sectors of
trafic In the order of magnitude,
there 1s a shortfall of Rs 8°43 crores
in passenger earnings and of Rs 4'67
crores 1n freight earnings The fall n
passenger earnings 1s almost wholly
attributable to third-class travel main-
ly on account of the impact of the
rising cost of living and the employ-
ment position It is also partly due
to ticketless travel

As far as the fall of Rs 4.87 crores
mn freight earnings is concerned, the
Ministry says that it is because of the
decline in the tempo of production,
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poth agricultural and industrial, the
stalemate in import trade on account
of the continuing crisis of foreign
exchange and a decline in the export
trade and also because of the addition-
al traffic which could not be material-
jsed as was estimated before.

The very fact that the railways have
not been able to divert traffic from
road transport indicates that there 18
something wrong somewhere Traffic
offerings of sugar, sugarcane, jute,
cotton and oilseeds have suffered on
poth the gauges. The road transport
pffers to the public and trade certain
facilities which are of advantage to
the nublic and which the railways
have not been able to offer. As far
as the railways are concerned, they
are slow. A wagon probably covers
48 miles when a road transport vehicle
can cover 150 mles. Further, rail
transport is hable to pillerage As far
as road transport is concerned, it is
more reliable, quick and efficient and
deliveries are made from door to door
or godown to godown

An hon Member just now said that
there should be some kind of restric-
tion on movement of road traffic
beyond 100 or 150 miles It will be
rather unfair to the road transport if
the Government chooses tor do that.
Because, the railways are a very big
enterprise, and as far as road trans-
port 1s concerned, it 1s run by small
operators So, no curb should be
placed on them

Then, Railways have no doubt to
take 1n their stride low-rated, long
distance bulk traffic as well as high-
rated traffic i1n smaller bulk On
balance, sufficient volumes of both
the categories ought to be available to
them in the long term perspective
But if there is diversion away from
the raillways over short periods, it is
hasty reasoning to jump to the con-
clusion of wasteful competition espe-
cially when our transport resources
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are imited Sometime back the ship-
ping companies also made the same
complant of competition in freight
So I take this opportunity to suggest
that this pomnt be referred to some
special committee or tribunal

Since we are in the planning age 1t
1s necessary that the whole question
of transport by road, rail and sea
should be viewed from an all India
perspective rather than jumpmg to
conclusions that this s a case of waste-
ful competition The hon Minister
has also 1n his speech emphasised this
point  The railways should not blame
the road transport

Another point which I want to raise
is a4 delicate one and I hope the hon
Minister will excusc me for saymng
that It 15 regarding the finances of
the railways The most glaring proof
15 the depletion of reserves It may
be pointed out that Railway Develop-
ment Fund 15 required to finance cer
tamn proj¢cts of the Plan to the extent
of Rs 92 ciores 1n five years In view
of the fact that there has been a
serious laxity of control over expen-
diture the railwavs have not shown
any surplus towards Development
Fund The projects originally charged
to this Fund have been decided to be
financed from the capital at charge
primarily because the railways have
failed to finance these projects On
page 9 of the Explanatory Memoran-
dum 1t 15 stated

‘This balance was increased on
the one hand bv certain credit
adjustments for projects originally
charged to the Fund and transfer-
red to Capital as a result of their
being assessed now as being remu-
nerative but reduced on the other
hand to represent a notional pro-
rata reduction in the pre-partition
balances under the Fund which
reduction had not been made so
far »

I wonder why the projects which were
formerly not of remunerative nature
have now suddenly become remunera-
tive

The Railway Convention Committee
have pomted out that “such advances

should be treated ag temporary loans
to railways and will not be added to
the capital at charge on which 4 per
cent divadend 1s payable annually The
railways will pay an interest on this
loan to the General Revenue at the
average borrowing rate chargeable to
commercial departments” It seems
that this laxity over the expenditure
has not inspired the Raillway Ministry
to evolve any means of vigilance over
expenditure, and instead the expenses
are supposed to increase this year It
15 true that the trend of working
expenses in a developing economy may
be upward but every expansion 1n
act vity should not be accompanied by
an tXcesslve Increase 1n expenses
Therefore I suggest that the need at
the movement 1s that some job evalu-
ation and rationalisation of the work-
ing load and the wage structure
should be evolved The policy of
continuous increase In personnel and
overhead expenses at the present rate
will affect the working expenses of
the railways So an expeit com-
mittee must be appointed to go imto
this The time has come to give more
mmportance to efficiency because the
raillways have reached a stage where
the revenues are comparatively less
elastic The hon Minister has not,
however mentioned the problem of
operational efficiency at all nor has
he suggested measures for an increase
in the speed of trains the reduction 1n
the detention of wagons in vards and
other similar cfficiency measures

14 hrs

From the Budget specch we find that
thc Raillway Board 1s scrutinising
statutory provisions relating to the
responsibilities of rallways as carriers
of goods It will be recalled that the
Railway Freight Structure Enquiry
Committce had rccommended that
raillways should assume the responsi-
bility within onc year of the imple-
mentation of the freight structure
The Railwav Minister has been rather
vague on this pont and has said

“As these recommendations of
the Committee have far-reaching
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mplioations, 1t will take some
tume to finalise Government's
decision on them and the Com-
mattee itself has recommended
time for such examination”

Is 1t 1mplied by this that the Govern-
ment, after having brought into effect
the new freight structure, are not now
very eanxious to assume common
carrier hability?

There are a few points which my
hon friend Shr1 Ant Singh Sarhad:
has already put forward, and I wish
to Join him particularly regarding the
line from Jagadhr1 to Ludhiana wvia
Chandigarh Chandigarth 18 carmuag
up as a pride city, and bemng the
capital of the Punjab 1t has assumed
a special importance The city has
still to develop, and so 1t 18 very
necessary that this capital 15 connect-
ed with all the important cities of the
State Those who go to Chandigarh
will find that a largc number of people
g0 there dailv, and thevy all go by
buses right from Pathankot and
Amritsar to Chandigarh The hon
Minister has stated that some survey
has been made but that 1s not very
satisfactory and we want that steps
should be taken to complete this hine

The Deputy Minister of Railways
(Shri Shahnawaz Khan) The hon
Member has pleaded the cause of road
transport so well Why does he want
more railway lines there?

Shri Babadur Singh I do want pre-
ferente should be given to certamn
hines

As far as the reconstruction of the
overbridge at Ludhiana 1s concerned,
the city, after partition especially, has
become an industrial city and 1s
developing day by day Small-scale
industries like the manufacture of
cycles, cycle spare parts and sewmg
machines have developed, and the
area known as Millergan; has develop-
ed very much, and an area known as
industrial area has also sprung up
With ell thig the aity 1s  developing,
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pHt there 15 a lot of difficulty for the

le, and the movement of goods 1s
ajso restricted because of the raillway
ghte When there are trams coming
t¢ the station on the mam lLine people
have to wait there long

In this connection I may mention
tpat the citizens of the town have
made many representations In
pecember last when the hon Minister
went to Ludhiana, the municipal com-
mittee of that eity also requested him
gor this overbridge Representatives
of various organisations and the
Members of this House have also many
t/Mmes requested the hon Minister So,
1 hope this will be taken 1nto con-
yideration

With the development of the city,
the 1mportance of the station has also
mcreased The bridge at Ludhiana
gtation which connects various plat-
forms 1s very small and 1s not very
wide If there are two or three trains
gt the station 1t 1o very difficult for
she passengers to move from one plat-
fjorm to another So some steps should
pe taken to widen 1t

Then I want to say a few words
gbout sleepers I learn that the Min-
sstry ordered a lot of sleepers from
Australia and other countrieg because
they do not have woode¢n or iron and
«lee] sleepers here We have got the
flindustan Housing Factory They can
prepare cement concrete sleepers I
do not know why the Ministry 1s shy
of using these slecepers In  foreign
countries especially m France they
pave used, and successfully used, these
sleepers

Shri M R Krishna (Karimnagar——
Reserved—Sch Castes) Now they are
experimenting

Shri Bahadur Singh* So I request
that at least as far as the marshalling
yards are concerned, they should be
used, and if proved successful, they
should be used in the whole country
We will be saving foreign exchange
that way
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From the speech of the hon. Minister
1 find that there are Vigilance Orga-
nisations and a Central Vigilance
Organisation to deal with corruption.
1 want that some more powers should
be given to these organisations, and
this matter should be taken up very
seriously. It may lock very odd, or
the hon. Minister may not like it, but
I would like to suggest that the Vigi-
lance Organisation should invite com-
plaints and investigate them, and how-
ever they find, in a railway station or
line or a division, that a large number
of complaints 1s received, the in-charge
of the station or the division should
be hauled up because it is under his
supervision that corruption goes on.
If it is a division, then the divisional
superintendent, or if it is a station,
the station superintendent or the
station master should be hauled up,
because 1 do not agree that corrup-
tion goes on and the in-charge of the
division or the station does not know
1t I say that it is with the connivance
of these persons, that it is going on,
at least it is within their knowledge.

Shri Osman Ali Khan (Kurnool):
The Railway Minister and the Railway
Board deserve our appreciation for
their work during the past year The
users of the railways are well aware
of the progress that has been made.
I am sure the Railway Ministry does
not seek a vote of confidence from us
while we arc discussing this subject:
1 am also sure, they would welcome
any constructive suggestion or positive
criticism that may be made about the
working of the railways. In this light
I have a few things to say.

Firstly, 1 shall confine myself to the
areas with which I am quite familiar.
I am referring to the region north of
Madras city extending into the areas
of Andhra Pradesh This region is at
the present moment operated by three
railway zones—the Southern Railway
with headquarters at WMadras, the
Central Railway with headquarters at
Bombay and the South-Eastern
Railway with headquarters
at Calcutta. By this I do not for a

moment suggest that the railway lines
in this area are very intensive and
that the efficiency is three times that
of any other region. Far from it. In
fact, the attention that the area
deserves it is not able to get,

The regions that lie in the Andhra
area are comparably much smaller and
consequently the attention that they
get 1s also not very much. It would be
much better, and it would serve the
interests of the raillway users, if this
area has a separate zone, so that the
schemes that are necessary for this
area may be more expeditiously
attended to. It will also greatly help
the railway users.

I would also hke to say that this
region in Andhra Pradesh has certain
special problems. The State of
Andhra Pradesh was formed recently,
and the capital of this State is located
at Hyderabad. Before the formation
of Andhra Pradesh, the city of
Hyderabad was not properly connect-
ed by rail with the other districts in
the Andhra region. If was, of course,
much better connected with Bombay
city for commercial reasons, but the
areas in Andhra were not properly
connected with Hyderabad city. Now,
as a recult of the formation of Andhra
Pradesh. and the location of the capi-
tal at Hyderabad, there is great traffic.
Passenger traffic has considerably in-
creased between the several districts
and scveral important towns in
Andhra through Hyderabad city. But
even today there is not a single train
that direcily connects Madras city
with Hyderabad, though the Andhra
region commences a few miles from
Madras city and there are many im-
portant towns on the route. A bogie
15 attached to the G.T. Express. and
there is not enough room at all for the
third class passengers. and even for
the first class passengers, to go to
Hyderabad city. On the way, even
from the districts, there is no accom-
modation available, and I have seen
passengers hanging on the hand-rajls
and standing on the foot-boards in
order to reach Hyderabad. Also, ¥
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would say that this train that goes to
‘Hyderabad, that is, the bogie that is
attached to the Grand Trunk Express,
tskes a day and a night to reach
‘Hyderabad I feel there 1s great need
for an additional fast train connecting
directly Madras and Hyderabad The
distance of about four hundred miles
can very well be covered by a fast
train in about sixteen hours and it
should be possible for people who
want to reach Hyderabad to cover this
distance overnight

Also, I have mysclf observed that
the region between Bezwada and Wal-
tair 1s verv poorly served by the raul-
ways I have seen that the train that
comes from Madras to Bezwada 1s so
ciowded that for people who want to
go from Bezwada to Waltair, there 1s
no accommodation at all  Al<o, the
train that comes from Calcutta when
1t reaches Waltau 1s so overcrowded
that there 1s no accommodation for
people to proceed fiom Waltar up
wards towards Madras In this region
that 1s between Bezwada and Waltair
there 1< only one fast tram and that 1s
the Calcutta Mail that starts from
Madras and proceeds to Calcutta

I feel there 1s need for one more
fast train in thic area Waltair which
1s the second largest city m Andhra
Pradesh 15 not properly connected
with Hyderabad Of course there 1s
a passenger train  which 1s supposed
to be a mail train that connects
Hyderabad and Waltar But this
train 15 not even comparable with a
fast passcnger train It halts at every
alternate station and 1t 1s never to the
schedule

So my suggestion 1s that these three
cities, namely Madras, Hyderabad and
Waltair can be connected by one fast
train, that 1s, 1f the tram 1s to leave
at about 5-30 PM m the evening at
Madras, 1t can cover the distance and
reach Hyderabad on the next day
morning by about 9-30 AM By this
method, overnight we can cover the
distance and we shall be able to

reach Hydersbad And this tr_dn
that leaves at Madras will cartry not
only the Hyderabad bogies but it will
also carry the Waltair bogies, and at
Bezwada, the Walfalr bogles can  be
taken away, and the bogies that come
from Waltar for Hyderabad can be
attached to this train, in this way, the
three cities can be very well connect-
ed This 1s my suggestion, and I hope
the hon Railway Minister would con-
sider this proposition so that the
interests of the raillway users in this
region do not go by default

I would like to mention that the
tram that 1s called the air-conditioned
express which 1s otherwise known as
the Deluxe train which operates
between Delh: and Madras 1s a very
popular tram in our Andhra Pradesh
region, and there has been a great
public demand for this train to halt at
the district headquarters of Nellore
At the moment the irain does not
stop there and I believe many repre-
<entations have been made and the
Railway Mimnistry are favourably con-
sidering this proposal, and 1 would
like to know whether the halt has
alrcady been sanctioned and whether
the train would be halting at Nellore
from Ist April 1959 as I was told

About thc same tramn I have an-
other suggestion to make This tram
from Delhi to Madras 1s a very popu
lar tramn in this area, because passen-
gers who cannot afford air-conditioned
first class travel can travel by ths
air conditioned third class which 1s a
very comfortable compartment free
from the dust, the sinoke the noise
and more than all that the extreme
heat during the summer and the
severe cold during the winter, but
there 1s a handicap attached to this
train which needs to be eliminated
There are three air-conditioned third
class compartments on this tram If
we go through the statistics, we shall
probably find that only 50 per cent of
the people travel by this train, not
because 1t 18 not popular dbut because
of the handicap that is attached to this
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train, which 1 am now going to men-
tish. This trainls the fditest train
between Madras and Delhi, The
‘Grand Trunk Express takes two days
and two nights to cover the distance,
whereas this train takes only one day
and two nights to reach Madras.

The difficulty is that the pasengers
have to travel in chair-cars by this
train and it is very inconvenient for
people to travel for two nights on a
chair. For that, my suggestion is that
because it is only fifty per cent
patronised today, it will be good if out
of these three third class air-condi-
tioned bogies, one bogie is converted
into a two-tier or even a three-tier
coach with sleeping accommodation,
air-conditioned sleeping accommoda-
tion, so that such of those as want to
travel by the sleeper coach may walk
in and pay a nomunal charge of five
Tupees Or even ten rupees—people
may not mind it—for the night and
move in there so that during the night
also, there 1s proper sleeping accom-
modation. If this suggestion is im-
plemented. I am sure we shall not be
able to get tickets by this train. It is
80 popular on that route

Now, I may refer to the subject of
rail-road co-ordination., This has been
so much talked about both in this
House and in the other House as well
I have to say that this word ‘co-ordi-
nation’ is a much abused word. Co-
ordination has become an one-gided
affair. To restrict and regulate the
road transport to suit the interests of
the railways should not be called co-
ordination. If I may say so, it can
only be called encroachment. All the
different forms of transport that exist
in this country should be equally
patronised by Government, and equal
encouragement should be given to the
different forms of transport that we
have, The people should be free to
choose whatever form of transport
that they consider advantageous for
them. Why should we curb this free-
dom of the people to use whatever
form of transport they choose? But I
agree with the Railway Minister that
there should be a balanced develop-
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ment of transport in this country. But
I have no hesitation in saying that
there would not be dearth of traffic
both for the railways and for road
transport during the coming years;
though at the moment there may be
some difficulty, yet, difficulty will not
be there because of the rising tempo
of production in this country.

1 am aware of the criticism or of
the statement made by the Railway
Minister that they have spare wagon
capacity, and that road transport is
competing with the railways. I have
to say that if spare wagon capacity is
there, 1t can only be on certain routes
and during certain parts of the year.
If we look at the general picture of
the railways, we find that road traffic
has actually increased as compared to
the previous year. But what the rail-
ways say is that they have not been
able to reach the target that they have
set for the year. But it has to be re-
membereq that the general rise in
tempo has received a little setback
during this year as is also reflected in
the passenger earnings of the railways.

A second reason also is that the rail-
way target for each year has been a
bit too ambitious, and if they have not
been able to reach the target, the
blame should not be thrown on road
transport, and road transport should
not be allowed to hamper its progress.
I agree there has been steady progress
of road transport during recent years,
and that progress is only natural. It
is not that this progress should be
hampereq by the railways.

Before I conclude, I should say that
if we look at the general picture of
the railways, on the one hand, we find
that there is overcrowding in trains,
that there is lack of accommodation
and that there is demand for more
passenger trains everywhere, but on
the other hand, there is the statement
of the Railway Minister that there is
surplus whgon capacity; also, in many
centres. there is need for more
wagons, I say that if co-ordihation is
necessary, it Is not co-ordination
between rail and road that is neces
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sary, but it is coordination in the rail-
ways themselves. If there is more
capacity of wagons in one area, it has
to be adjusted with other areas where
there 1s less wagon capacity  There
may be administrative problems, but
these have to be solved. Also, when
there is so much of passenger capacity
that is necessary, why should the rail-
ways concentrate on goods traffic?
The passenger traffic may not be so
economic; but 1t should be made
economic. I beheve the Railways are
thinking of increasing the rates for
goods which they are subsidicing at
the moment. I think the Railways
have a case for slhightly 1ncreasing
that; and, on that account, there will
mot be any difficulty to the industry
In any case, there 1s no justification
whatsoever for the Railways to sug-
gest any curb on road transport

Shri M R. Krishna: Mr Deputy-
Speaker, Sir, 1t 1s natural that a big
national concern lhikke the Railways
have to do a great work and, while
domg that, the country cannot expect
them to be perfect There are certain
defccts and deficicncies Before we
start cniticising the Railway Adminis-
tration or point out their defects, I
would say, the Railway Minister and
his department definitely deserve cer-
tain compliments and congratulations.

The Railway Administration has de-
finitely improved the welfare of the
labour 1in the Railways and they have
also encouraged sport. in Railways
whereby the officer clac.cs can freely
meet and mingle with thc labour class-
es. They have also appointed an arbi-
trator to bring about cord al relations
between the different organisations
which are managing the labour
unions. With the help of the arbitra-
tor and with the co-operation they are
getting from the Railway Ministry,
there unions will, ultimately, be
doing something better and good for
labour in the Railways. These are
some points on which anyone in this
House would congratulate the Rail-
way Ministry.
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The Railway Minister, in his speech,
has given a sad comment about the
railway earnings, a point on which
most of the hon. Members in this
House, both from the Opposition as
well as from the official side, have
given their reasons—to find fault with
the Railway Ministry. I think I need
not have to dcal at length with this
matter But, I would definitely like
to say a few words in that connection.

The Raillway Minister has said that
there 1s keen competition between
road transport and the Railways. Just
now, the hon Member who preceded
me has given reasons why the Railway
Mimnistry and Government should
allow the private buses to ply and
make their earnings

It 1s very clecar that the Raillway au-
thorities have expressed—and 1t is
quite clear a fact—that there 1s still a
lot of travelling without tickets on the
one side and there 1s also the wdling of
wagons at places  These two things
defimtely contribute to the loss 1
1ailway earnings To make good this
loss, 1t will be unfan on the part of
the Railways to enhance the charges
or the rates both under goods traffic
as well  as in passenger  traffic. It
should be the duty of the Railway
Ministry and the country at large to
see that they put an end to this
menace so that the Raillways can come
before thi, Houce in the next Budget
with a surplus amount.

Theie must be certain reasons for
this loss 1n rallway earnings from the
transport side, particularly goods,
because, as pointed out by various hon.
Members, the working of the trans-
portation through buses, and that too
private buses mostly, is mainly due
to the fact that these buses cater to
the needs of the public at short notice
and 1t is easy for the public to hire
the buses and carry their goods by
paying very low charges.

Just now, my hon. friend has point-
ed out that a party from Hyderabad
wanted to transport cigarettes from
Hyderabad to Delhi. They first tried
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the Ratlways. They hired wagons and
wanted to transport the cigarettes by
goods train which took them nearly a
month or more. Then they tried to
send the cigarettes by passenger train,
paying a little more; even then they
could not succeed because their goods
reached Delhi only after 15 or 16 days
It seems they tried the bus. The
buses could bring the goods from
Hyderabad to Delh1 1n 8 days Natur-
ally, if this kind of service can be ren~
dered to the public by the buses, even
though the Railways are a national
concern, the public would definitely
prefer the private buses than the
national concern.

Besides this, cven m getting rallway
wagons, I am told the parties have to
experience a lot of difficulties even
after grea<ing the palms of somebody
who may be incharge of these wagons
I think the Railway Administration
should take very cffective steps to put
an cnd to those thune< which definite-
ly incur the di pleasuie hon Members
from variou corn rs of this House—
when the Ralway Budget 1s  being
discussed

Before I proceed to the next pomt
mainly because of which I expressed
my anxiety to speak todiy, T would
request the hon Minister to see that
this kind of things arc climinated as
S00" as po sible Ewvcnu if 1t 1» neces-
sary that the Raillway Ministry have
to appoint new people or new machi-
nerv to check these evils in the Rail-
ways, I think this Parhament wall
never hecitate to sanction anything
for the Raillwav Ministry

Coming to the next point which 1
really more ncar and dear to me, I
would like first to emphasis that the
Government of India tries to honour
some of the commitments and promis-
es which 1t has made to the Princes
including His Exalted Highness the
Nizam of Hyderabad, but 1t delibera-
tely fails to honour the commitments
which it has made to the people of
Hyderabad It might be surprising
that I make this statement now

because these assurances and promis-
es, I think, must have been made by
the Home Munistry and, perhaps, does
not concern the Railways

I say th's because, when the Nizam's
State Raillway was integrated with the
Central Railways, thc NSR had cer-
tain schemes and had also certain sur-
plus amounts wath them The Central
Government had given clear under-
takinge to the NSR that all their
commitmentis and promices would be
fulfilled the moment the Central Gov-
« nment took over the NSR  One of
the schemes—one of the very ime
portant schemes—undcr the ex-NSR
was the line between Ramagundam
and Niramabad

Whn some of mv hon friends from
the other side criticiced the Raillway
Ministry for concentrating more on
the Northern Zone I thought I need
not jo n them an4 that I should not be
very vehament in attacking the Rail-
way Ministry Hr domg this thing On
a previous orcasion the Railway
Ministry has come with thic plea to
this House that they had to concen-
trate more 1n the north and in other
places beecause some of  the national
mdustrice hke cteel, fertihser, ete
were coming up there and so 1t was
necessary for the Central Government*
to provide all the necessary transport
arranfcments 1in those areas When
the same thing happens 1n some other
part particularly in the ccntral zone,
I do nor see anv reason why the Rail-
way Mmistry <hould not advance the
same arrument and see that the hopes
and promises which were given to the
people are fulfilled Now, Nizamabad
1s one of the verv important and 1In-
dustriallv  developed  districts of
Andhra Pradesh

Mr. Deputy-Speaker: I hope the
hon Members would have no objec-
tion 1f we push the non-officlal busi-
ness by five minutes and allow the
hon Member fo fimish his speech

Some Hon, Members: There is no
objection, Sir
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Shri M. R, Xrishna: That district
has to depend upon Ramagundam for
coal. Similarly the factory in Sirpur
which is also in the public sector will
have to depend on Nizamabad for its
alchohol. When these arguments are
given for laying new lines in various
parts, 1 would definitely request the
Railway Minister to see that he puts
the same argument and fulfils the
promises which the Central Govern-
ment has given to the people of this
area. Last evening I heard some
Members criticising the Railway
Minister personally and saying that
most of the contracts which were pre-
viously enjoyed by the people of U.P.
have now been transferred to people
living in Bihar. In this connection, I
would only like to tell this House that
there is also feeling that the Railway
Minister being a member of the
Scheduled Castes community, he is
encouraging these people to a greater
length......

Shri Braj Raj Singh: Nobody has
said so...... (Interruptions.)

Mr. Deputy-Speaker: He is only
anticipating.

Shri M. R. Krishna: At least there
was a Member who said that because
the Minister comes from Bihar he had
given all the contracts to Bihar and
the Deputy-Speaker was kind enough
to order the expunction of that.

Shri Braj Raj Singh: Can the pro-
ceedings which have becn ordered to
be expunged by you be referred to
here?

Mr. Deputy-Speaker: It cannot be
referred to but that was not the por-

tion that I ordered to be expurnged. ’

The Minister is here, and he can reply
to that. I only ordered the expunc-
tion of certain other portion relating
to certain officials who were not here
to answer that.

Shri M. R. Krishna: I need not try
t0 defend the Minister here. I will
only request the Minister to see that
he or his lieuts. give proper replies

so that the House will be convinced
that this kind of a thing is not being
done by the Minister.

1 am happy that the Railway Board
has appointed a special officer to look
after the reservation quota of the
Scheduled Castes in the Central Rail-~
ways. He has done very well. Before
coming to Delhi I went to Bombay
and lcarnt from him that there was
no arrears left. One thing is certain.
Even this officer is unable to find sufi-
cient number of candidates to fill the
technical posts which are remaining
unfilled in the railways. Therefore, I
woauld certainly appeal to the Railway
Ministry to see that something is done
eithez 10 divert ople whe a3 -
cruited for clerks to take further
{rgining in the technical line and fill
those vacancies which are still left un-
filled becausc the railways even
though they try to find out suitable
candidates from the institutions were
not able to get them in sufficient
numbers. My friends from Bangalore
will definitely join me in asking the
Railway Ministry to see that the line
from Secunderabad to Bangalore is
converted from M G. to B. G. because
a person who has to go from Delhi to
Bangalore will have to be in the train
for a greater number of hours, in the
most tedious and tiresome train, the
G. T. Express. After that from
Secundcrabad to proceed to Banga-
lore. he will have to spend much more
time. Since the two States, Andhra
Pradesh and Mysore have come
together, it should be taken up and
th¢ Ministry should see that this line
is converted from MG. to B.G

Mr. Deputy-Speaker: Shri Rajendra
Singh may just begin.

shri Rajendra Singh (Chapra):
Sir, yesterday 1 addressed you several
times and today I have missed my
meal and at long last 1 am grateful
that 1 got this oppartunity......... .
(Interruptions).

Mr. Deputy- : That would be
part of his speech and he can continue
tomoITOwW,





